
In the Central Administrative Tribunal 
Calcutta Sench 

0* N9,1230 of 1997 

present :.. Hon'ble Mr D. Purkayastha, Juóicial Member 

Pulak -husan Dasgupta 

Vs. 

Eastern Railway 

For the Applicant : None 

For the Respondents: Mr. C. Sainadcar, U. Advocate 

Heard on : 22-6.-98 	 Date of Order : 22-698 

ORDER 

IA. Advocate Mr. Sarnaddar, appearing on behalf of the 

respendnts, submits that the case be listed before the Division 
a.  

tench. Applicant hxnself is present. Respondents are directed 

to file reply in the meantime. Accorêiim3ly, the matter is ad.. 

journed to 

-V 
( D Purkayastha ) 

Member(J) 


